IN THE C=NTRAL ADMINISTRATIVEVTBIBUNAL? JAIPUR BENCH, JAIPUR,

OA 27172002 DATE OF ORDER; 16,1%32003

Mahesh Chland Sharma son of Shri Babu Lal aged about 37 years,

i

resident

of Mohalla Rashiya Gali, Village & Post Roopwas, Disti.

Bharatpur, Rajasthan, Presently working as Class IV in the office

of Audit Depaitment (Wo rkshop) Western Rallway, Kota Junction,
Kotaﬁ-

+e.ss Applicant.

VERSUS

1. Uhion of India through General Manager, Western Railway,
Churchgate, Mumbaiy
23 Sk, Divisional Audit Officer, Western Railway, Kotas
34 Sr. Audit Officer (Survey & Constructiog), Western

Railway,l Kotay

<.+ Respondents

None present for either sidel

CORAM ¢

Hon'ble Mr. H.O., Gupta, Member (Administrative)

Hon'ble|Mr, M,L. Chauhan, Member (Judicial)
ORDER (ORAL)

It is seen from record that none had appeared on behalf
of the gpplicant on 6,8.2002, 2171032002 and 10,12,2002, Today
also, npre has appearad on behalf of the applicant. It appears
that applicant has lost his interest in persuing the OA, Accord-
ingly ghis OA is dismissed for non prosecution
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